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Member on the figure that she has
given. But regard being had to the
probable life of these temporary hut-
ments it had been worked out and as
a result of that calculation it is found
that it will not be economical to instal
these sanitary fittings in these tene-
ments which are likely to last only
for about three years or so. So far,
as the other question as to why I
said that it is more costly is concerned,
I cannot add to what I have already
stated.

TexTILE ENQUIRY COMMITTEE’S REPORT

*24. Surm1 M. VALIULLA: Will the
Minister for COMMERCE AND INDUSTRY
be pleased to state:

(a) whether Government have
accepted any of the recommendations
of the Textile Enquiry Committee; and

(b) if so, what are those recommen-
dations?

Tue DEPUTY MINISTER
COMMERCE anp INDUSTRY (SHrI
N. Kanungo): (a) and (b). The Re-
port of the Textile Enquiry Committee
is still under the consideration of
Government.

FOR

SuHrr M. VALIULLA: May I know
whether the copies are already print-
ed and circulated?

Surt N. KANUNGO: The report
portion has been printed and circulat-
ed to Members of Parliament. The
appendix portion has not been print-
ed yet.

Pror. G. RANGA: What is the pro-
posal of the Government, Sir: to come
to a conclusion only after the State
Governments’ opinions are ascertain-
ed?

Surr N. KANUNGO: Quite a num-
ber of State Governments have already
given their opinions.

Pror. G. RANGA: Do the Govern-
ment of India propose to wait until
the Handloom Board and also the
other Cottage Industries Boards which
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have been constituted recently are
also consulted about their views in
regard to this Report?

SHrRI N. KANUNGO: Copies of the
Report have been supplied to all asso-
ciations and their opinions are wel-
come,
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Surr C. P. PARIKH: Has any licence
been given for the installation of

automatic looms? And, if so, on what
conditions?

SHRI N. KANUNGO: None has been
given in the meantime.
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Surr T. S. PATTABIRAMAN: Sis,
will this House be given an opporiu-
nity to discuss the Report before the
Government comes to any conclusions
on this matter?

SHrI N. KANUNGO: The House
can, anybody can move a motion if
they like.

Suri BHUPESH GUPTA: If is not
a question of anybody moving a
motion,

MRr, CHAIRMAN: One at a time,
Mr. Kanungo is on his legs.

Sary N. KANUNGO: When the
Government comes to a decision, then
it will be open to the House to revise
it, remodel it or reject it.

Surt T. S. PATTABIRAMAN: My
question was whether this House will
be given an opportunity to discuss
the Report before the Government
comes to any decisions, I do not want
any post mortem examination.

Surr N. KANUNGO: It will ke
subject to the approval of the House.

Pror, G. RANGA: And then come
to the House after a decision? Why
not Government be good enough to
come to this House before they come
to a decision, especially in view of
the fact that great controversy has
arisen over the recommendation
which has been referred to by my
hon, friend?

SHR1I N. KANUNGO: The Report is
before the House and Government
will bring its decisions before the
House. Then the House will be at
liberty and, in fact, it is desirable
that they should alter, modify or
reject them.
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(Shri Bhupesh Gupta rose.)

Mr, CHAIRMAN:
Next question.

That will do.

PROGRAMME EvALUATION ORGANISATION

*25. SRt M. VALIULLA: Will the
Minister for PLANNING be pleased to
state:

(a) the number of persons employ-
ed in  Mysore State in”~ Programme
Evaluation Organisation;

(b) when the last report of the
officer in charge of the Organisation
WS whnitied:, wd

(c) ‘what action Government have

taken, on that report?

Tee DEPUTY MINISTER  rQR
PLANNING (Surr S. N, MisHRa)®
(a) Eight, including the Project Eva-
luation Officer and two Class IV
cmployees;

(b) The last report submitted by
the Officer in  charge of the Pro-
gramme Evaluation Organisation in
Mysore related to the year ending
September 1954. It was received in
the Planning Commission on the 1st
February 1955; and

(c) The report is being analysed in
the Programme Evaluation Organisa-
tion of the Planning Commissjon.

Surt M. VALIULLA: What are the
headquarters of the Programme Eva-
juation Organisation in Mysore State?

SHRI S. N. MISHRA: I cannot give
the exact location,

SHR1 M, VALIULLA: Is this report
dealing with all the community vro
jects or only with those at the head-
guarters? :

Surr S. N. MISHRA: No, Sir, The
Centre generally examines the indivi-
dual projects. It may not cover the
entire thing, so far as the community
projects are concerned.

Sarr M. VALIULLA: But the hon,
Minister knows that the report has



